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Programme which is in the State sec-
tor, to cater to the health and family 
welfare needs of the rural areas.
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Support to Nationalist Guerillas in 
Rhodesia and Namibia

661. SHRI P. RAJAGOPAL NAIDU: 
WiU the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether Government Gupported 
the Nationalist Guerillas in Rhodesia 
and Namibia; and

(b) the other countries which are 
supporting them?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI ATAL BIHARI VAJ-
PAYEE): (a) Yes, Sir. India has al-
ways supported diplomatically and 
otherwise, recognised liberation move-
ments struggling for majority rule 
and independence in Zimbabwe (Rho-
desia) and Namibia.

(b) A large number of countries 
have recognised and declared their 
support for these liberation move-
ments. Notable amongst these are the 
members o f OAU, other Non-aligned 
nations and the Socialist and Scandi-
navian countries.
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Progress in family welfare programme

664. SHRI HITENDRA DESAI: Will 
the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state:

(a) the progress of the Family W el-
fare Programmes during the last six 
months; and

(b) whether Government consider 
the same to be satisfactory and 
adequate?




